Written Answers

221
thers expired at the Calcutta Zoo in Decem-
ber last; and
(b) if 50, the causes of such deaths ?
THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Four tigers, two jaguars and

one leopard died at Calcutta Zoo in Dec¢m-
ber, 1967.

(b) These animals died of Trypanosomis-
sis—a kind of sleeping sickness. Prcmpt
Prophylactic and curative measures prevent-
ed further loss.
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3227. SHRI MADHU LIMAYE :
Will the Minister of FOOD AND AGRI-
CULTURE be plcased to statc :

(a) whether Government's attenticn has
been drawn to the cvidence given by the
former Director General of Fecd in the
Elcection Petition against Shri George
Fernandes before Justice Kantawala ¢f the
Bombay High Court in September last;
and

(b) if so, the action taken by the then
Director General, Food when he came to
know that a Minister in the Food Ministry
has directly asked for the file/files rclatirg 10
the Apcecjay Shipping Lines' rice import
fraud ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) Yes, Sir.

(b) It has not been recorded on the file
as to whether the Dircctor General of Food
came to know then that the Deputy Minis-
ter had called for the file. In any case no
action was called for as a Minister is per-
fectly entitled to call for a filc rclating to his.
Department.
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3228. SHRI MADHU LIMAYE : wili
the Minister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) whether Government's attention has
been drawn to the evidence given by the
former Director General of Food in the
Election Petition against Shri George Fer-





